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Government of Rajasthan has been constituted on 26.10.2015 inter alia, to review the

feedback received from States/UTs on the No-Detention policy .
MoU with foreign countries

1346. DR. R. LAKSHMANAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has signed Memorandum of Understanding (MoU)

with various countrics in the field of education, if so, the details thercof; and

(b) whether any special focus/ importance has been accorded to Higher Education

in these MoUs, if so, the details thereof, if not, reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT(SHRIMATI
SMRITI ZUBIN IRANI): (a) Yes, Sir. India has entered into agreements in the field of
education by way of signing Memoranda of Understanding (MoU)/ Educational Exchange
Programmes (EEPs)/ Joint Declarations of Intent (JDIs) with 53 countries/ multilateral
organisations. The list of intergovernmental instruments signed is given in the Statement
(See below).

(b) ‘Higher Education’ figures prominently in the MoUs. Most MoUs have
objectives that relate to the higher education sector including exchange of students &
faculty, joint research projects, sharing of information relating to education, holding

of conferences/seminars and research collaboration amongst higher educational

institutions.
Statement
Details of MoU with foregin Countries

1. Mongolia 09.07.2002 (EEP)
2. Armenia 03.10.2002 (EEP)
3. Tanzania 27.04.2003 (EEP)
4. Guyana 25.08.2003 (EEP)
5. Israel 09.09.2003 (EEP)
6. Australia 23.10.2003 (EEP)

24.08.2015 MoU)
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7. Myanmar
8. Syria
9. Uzbekistan

10. New Zealand
11. Thailand

12. Sri Lanka

13. Mexico

14. Brazil

15. Afghanistan
16. Croatia

17. Ecuador

18. Rwanda

19. South Africa
20. Saudi Arabia
21. China

22. Portugal

23. France
24, Ethiopia
25. Vietnam
26. Oman

27. Norway
28. Chile

29. Botswana

30. Malaysia

31. Turkmenistan

02.11.2003 (MoU)
15.11.2003 (EEP)
05.04.2005 (EEP)
19.04.2005 (EEP)

03.06.2005 (MoU)
10.06.2005 (EEP)
21.10.2005 (EEP)
01.02.2006 (EEP)
10.04.2006 (MoU)
19.04.2006 (EEP)
18.07.2006 (EEP)
25.07.2006 (EEP)
02.10.2006 (MoU)
06.11.2006 (MoU)
15.05.2015 (EEP)
11.01.2007 (EEP)
15.02.2007 (EEP)
05.07.2007 (EEP)
06.07.2007 (EEP)
14.12.2007 (MoU)
18.06.2008(MoU)
17.03.2009 ((EEP)
09.01.2010 (EEP)
20.1.2010 (MoU)

25.05.2010 (MoU)




Written Answers to

[10 December, 2015]

Unstarred Questions

161

32. Canada

33. Indonesia

34, Mozambique
35. RUssia

36. Trinidad & Tobago

37. Mauritius
38. Yemen
39. Qatar

40. Tajikistan

41. Burundi

42. Belarus

43. Republic Of Korea

44, Germany
Germany

45. Estonia

46. Peru

47. Kuwait
48. Hungary
49 U.K.
50. USA.

51 Czech Republic

52. UAE

53. Brics Countries

27.06.2010 (MoU)
25.01.2011 (MoU)
13.07.2011 (EEP)
16.12.2011 (EEP)
06.01.2012 (MoU)
07.02.2012 (EEP)
02.04.2012 (EEP)
09.04.2012 (EEP)
03.09.2012 (EEP)
18.09.2012 (EEP)
14.11.2012 (EEP)
12.12.2012 (MoU)
11.04.2013 (MoU)
05.10.2015 (JDI)
15.10.2013 (EEP)
28.10.2013 (EEP)
08.11.2013 (EEP)
19.11.2014 (EEP)

Joint Statement
(13.11.2014)

Joint Statement
(13.10.2011)

23.01.2015 (JDI)

Joint Declaration
(28.04.2009)

03.09.2015 (MoU)

18.11.2015 (MoU)




